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* 	 CENTRLR1INISTRT•ItJE TRIBUNAL 	- 
J 	 - 	 BfiNGALORE BENCH 	a- - 

Second floor, 
Commercial Complex, 	 a  

- 	 Indiranagar, 
- Bangalore-38, 

Dated:24FEB10 
PPL ICAT ION. NO(s) 	48 of 1994.- 

PPL ICANTS: M.R.Viswanatha and RESPOI4DENTS: Chairman and Secretary, 
five others. - - 	M/o.Comrnunications,N.Delhj & Others. 

TO, 

	

1. 	 Sri.LVeerabhadra,Advocate, 
126/2,Kadirappa Road, 
Doddigunta Cox town, 
B6ngalore-5. 

SUBJECT:— Foruardinn of copies of the Orders passed by 
the Central AdminitreUve Tribunal,Bangalore, 

—xxx— 

Please find enclosed herewith a copy of the 

ORDER/STAY ORDER/INTERIM ORDER/, Passed by this Tribunal 

in the above mentioned application(s) on 14-02-1994. 
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- 	 Jç11EPUTY REGISTR?R 
a 	 - 	' 	JUDICIAL BRDtNC-HES. 
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